1 2 3 4 3

Strengtheming of Existing Runway and taxiway Dec-10 Completed
Expansion of apron Jun-07 Completed

Extension of Runway and Construction of Jun-09 Completed

New Apron with link taxiway
Construction of Isolated aircrafi parking Mar-10 Completed

34. Guwahati Construction of Boundary Wall in the Aug-10 Completed
Newly Acquired Land for Runway Extension
And Construction of New Apron

Filling of low lying area and development Jan-11 Completed
of internal drainage system of newly
acquired land at Guwahati Airport

35. Imphal Expansion of Apron with link taxiway Jul-12 36%

Backlog vacancies

2504, SHRI AMBETH RAJAN: Will the Minster of DEVELOPMENT OF NORTH
EASTERN REGION be pleased to state:

(a) whether provision mserted vide the 81st Amendment to the Constitution 1s
being followed in the Ministry for all groups i.e. Group A to Group D,

(b)  whether backlog vacancies are notified and filled up every year;
(c) the reasons, if any, for not following the procedure; and
(d) the details of backlog vacancies filled during the past five years?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION (SHRI PABAN SINGH GHATOWAR): (a) to (d)
Ministry 15 not the cadre controlling authority for recruitment for Group 'A', 'B' and
certain post of Group ‘C” staff. Therefore, the question of following the provisions
mserted 1n the 81st Amendment of the Constitution and filling up of backlog vacancies
does not arise for these posts. However, this Ministry makes recruitment for the Group
*C” posts of Peon (erstwhile Group D' post and now classified as Group ‘C’ post) and the
posts of Staff Car Driver. Since the posts earmarked for SC/ST are already filled up, the
question of following the provisions of 81st Amendment and notification of backlog
vacancies does not arise even in these categories.

Implementation under NLCPR

2505. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of
DEVELOPMENT OF NORTH EASTERN REGION be pleased to state:
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(a) whether the Ministry has received any grievances on implementation of
various projects, which has been sanctioned under Non-lapsable Central Pool of
Resources (NLCPR);

(b) ifso, the details thereof, State-wise; and

(c) the details of steps taken for such grievances redressal, action taken and

provision made for conducting ground level inspection on implementation of projects
under NLCPR, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION (SHRI PABAN SINGH GHATOWARY): (a) to (¢) Under
NLCPR scheme, the projects are implemented by State Governments of North Eastern
Region. As per provisions under NLCPR guidelines, the Chief Secretaries of North
Eastern States review the projects implementation at their level on quarterly basis and to
redress the grievances. Since the projects are mplemented by State Government, the
grievances, if any, about implementation of projects are referred to the State
Governments.

The Nodal Officers are appointed for each project by the State Governments for
conducting ground level inspections. Besides, officers of the Mimnistry of Development of
North Eastern Region also conduct the field inspections. For this purpose Area Officers
have been designated in the Ministry. The independent monitoring of NLCPR projects in
line with INNURM scheme has been introduced and accordingly instructions 1ssued to
the State Governments.

Gram Panchayats in Rajasthan

2506. DR. GYAN PRAKASH PILANIA: Will the Minister of PANCHAYATI RAT
be pleased to state:

(a) the total number of Gram Panchayats in Rajasthar
(b) the number of Panchayat Ghars constructed under Rashtriya Gram Swaraj
Yojana;

(¢) whether any assistance is provided by the Ministry, apart from RGSY to the
State; and

(d) ifso, the details thereof?

THE MINISTER OF PANCHAYATI RAT (SHRI V. KISHORE CHANDRA DEO):
(a) Rajasthan has 9201 Gram Panchayats.

(b)  An amount of Rs. 6.00 crore has been released to the State under Rashtriya
Gram Swara] Yojana for construction/up-gradation of 513 Panchayat Ghars at GP level.

(c) and (d) Yes, Sir. Apart from the RGSY, the Ministry of Panchayati Raj has
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